
3559 Pa.pen AGRAHAYANA 15, 1883' (,sAKA) Laid on the Ta.ble 3560 

difficulties, if any, there were in this 
r~ ar  The hoo. Minister has gather-
ed.' ·theinformatioo and placed a state-
ment on the Tattle. In addition, he 
has given us the information he has 
received r~ a  He has also 
referred to what has appeared in the 
newspapers today. The Planning 
Commission and the hon. Minister are 
very sympathetic. Therefore, it sug-
gestions are made to him, he will con-
sider them. 

Shri T. B. Vlttal Bao (Khammam): 
The directives are not being imple-
mented. 

Mr. Speaker: If suggestions are 
made indicating how they are not 
being implemented or how they are 
being contravened, the hon. Minister 
will carry on further correspondence 
and see to it that they are implement-
ed. He will do his best. 

12.08 hrs. 

INFORMATION HE: CALLING AT-
TENTION NOTICE 

Dr. Melkote (Raichur): I had given 
11 Calling Attention Notice. 

Shri Tallpmaul CMadurai): Only 
one can be answered on a day. 

Mr. Speaker: I have allowed only 
one today. I shall see if it can be 
brought up tomorrow. I have not yet 
seen it. 

12.081 brs. 

PAPERS LAID ON THE TABLE 

ANNuAL REPoRTS OF HINDUSTAN 
CABLES, NAHAN FoUNDRY, PaAGA TooUi 
CoRPORATION, HEAVY ENcmJ:Em:NG COR-
PORATION, NATIONAL PaoDUCTIVlTT 
CoUNCIL, REvIEws THEREON AND R&-
PORTS OF INDIAN PBODUCT1VlTY TEAMs 

The MIDJster or 1D41111tr7 (Shrl lila-
.llubhal Shah): I beg to lay on 
the Table a copy each of the follow-
ing papers: 

(1) (a) Annual Report of the 
Hindustan Cables, Limited, 

Burdwan, for the year 1960-
61 along with the Audited 
Accounts end the comments 
of the Comptroller and Au-
ditor General thereon, under 
sub-section (1) of section 
619A of the Companies Act, 
1956. 

(b) Review by the Government 
of the working of the above 
Company. [Placed in Lib-
ra.ry, See No. LT-3405/61.] 

(ii) (a) Annual Report of the 
Nahan, Foundry Limited, 
Nahan, for the' year 1960-61 
along with the Audited Ac-
counts and the comments of 
the Comptroller and Audi-
tor General thereon, under 
sub-section (1) of section 
619A of the Companies Act, 
1956. 

(b) Review by the Government 
of the workin, of the above 
Company. [Placed in 
Libra.ry, See No. LT-3406/ 
61]. 

(iii) (a) Annual Report of the 
Praga Tools Corpora-
tion Limited, Hyderabad, 
for the year 1960-61 along 
with the Audited Accounts 
and the, comments of the 
Comptroller and' Auditor 
General thereon, under sub-
section (1) of section 619A 
of the Companies Act, 1956. 

(b) Review by the Government 
of the working,of the above 
Corporation. [Placed in 
Libra.ry, See No. LT-3407/ 
61]. 

(iv) (a) Annual Report of the 
Heavy Engineering Corpo-
ration Limited, Ranchi, for 
the year 1960-61 along with 
the Audited Accounts and 
the comments of the Comp-
troller and Auditor General 
thereon, under sub-sectioo 
(1) of section «I19A of, tile 
Companies Act, 1956. . 




